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PREFACE 

This publication contains a brief resume of work done by Eleventh 
Lok Sabha during the First Session consisting of two parts i. e. from 
22nd May to 28th May and 10th June to 12th June 1996. 

NEW DELHI; 
July, 1996 

Asadha, 1918 (Saka) 

SURENDRA MISHRA, 
Secretary-General. 
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RESUME OF WORK DONE BY LOK SABHA DURING THE 
FIRST SESSION (PARTS I & II) MAY·JUNE, 1996 

1. DURATION OF SESSION 

PART I 

Date of Commencement 

Date of Adjournment sine die 
Total Number of Days of Session 

Number of Days of Sittings 
Number of Hours of Sittings . 

PART" 

Date of Commencement 
Date of Adjournment sine die 
Date of Prorogation 

Total Number of Days of Sittings 
Number of Hours of Sittings 

@22 May, 1996./ 
*28 May, 1996 

7 days. 
5 days 

21 hours 

10 June 1996 
"12 June, 1996 @@ 

'**13 June, 1996 

3 days, 
15 hours 35 minutes 

@ The Ilrst sitting commenced with the playing 01 National Anthem . 
• As Muharram was observed on Wednesday, the 29th May. 1996 instead 01 

Tuesday, the 28th May, 1996. the Sitting 01 the House lixed on the 29th May, 
1996 was cancelled and in lieu thereof the House met on TuesdaY,the 28th May, 
1996. The Session was originally scheduled to conclude on Friday, the 31st May. 
1996. HoMtver. following resignation 01 the Council 01 Ministers on Tuesday. the 
28th May. 1996, the HouN was adjourned sine die on thai day . 

•• OriginaHy the Session w .. cheduled to conclude on the 11th June, 1996. But as 
per decision 01 B.A.C .• the House met on the 12th June. 1996 to consider the 
motion 01 conlldence In the Council 01 Ministers. 

@@ The last sitting ended with the playing 01 National Song . 
••• The First Session of Lok Sabha consisting 01 two parts commenced its sitting on 

the 22nd May. 1998 as w .. prorogued on the·13th June. 1996. 
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MOTIONS UNDER RULE 191 

SUMMARY 

1. No. of notices received 

2. No. of motions admitted 
3. No. of motions discussed 
4. No. of motions remained part 

discussed 
5. Total time taken 

6 

2 
2 
2 

Nil 
23 Hours, 11 minutes 
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6. rANEL OF CHAIRMEN 

S.No. 

'1. 
£2. 
£3. 
£4. 
5. 
6. 
7. 

Nf •. ~,C of ~I.ember 

Shn Indrajit Gupta 
Sm!. Vijaya Raje Sclndla 
Shri Chitta Basu 
Shri P.M. Sayeed 
Shri Nitish Kumar 
Sm!. Gaeta Mukherjee 
Prof. Rita Verma 

·Speaker pro tem 

Date of NOillinalivl1 

27.5.1996 

Appointed by the President on 18.5.1996 under article 99 of the Constitution before 
whom Members could make and subscribe oath or affirmation. 

£Nominated by the Speaker pro tem on 22.5.1996. 
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7. PAPERS LAID ON THE TABLE 

(a) By Government . . . . . . . . . . . . . . . . . . . . . . 

(b) By Private Member ................... . 
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No. 

1. 

2. 

10. SITTINGS OF LOK SABHA 

Subject Date 

cancellation 01 sitting 24.5.1996 
fixed tor 29 May, 1996 
and fixation 01 sitting on 
28 May, 1996. 

Fixation 01 sitting on 12 11.6.1996 
June, 1996. 

14 

Remarks 

The Speaker announced 
that as Muharram would 
be observed on 
Wednesday. the 29th 
May. 1996 instead of 
Tuesday. the 28th May. 
1996. the sithng of the 
House fixed on the 29th 
May. 1996 might be 
cancelled and in lieu 
thereof the House might 
sit on Tuesday. Ihe 28th 
May. 1996 

The Speaker announced 
that as per dicision taken 
in the meeting of Business 
Advisory Committee held 
on 10 June. 1996 the lok 
Sabha would also sit on 
Wednesday. the 12th 
June. 1996 for discussion 
on Motion of confidence In 
the Council of Ministers. 



15 



12. STATEMENTS 
(i) Mattera under Rule 377 

Position regarding receipt of replies from Ministries 
concerned during Eleventh Lok Sabha as on 4.1.1996 

Total Number 
of matters 
railed 

FirIt Seaion 23 
22.5.1996 1012.6.1996 

16 

No. of replies 
sent to members 
by Minister, 
and copiea 
endorled to 
Lok Sabha 
Secretariat 

Percentage of 
repliea .. nt to 
memberI by 
the Minilter 



(ii) Statement indicating matters raised after *Question 
Hour and before taking up of the listed business and 
time taken thereon during the first session (Parts I 

and II) Eleventh Lok Sabha 

Da .. 

22.5.1898 
to 

24.5.1_ 
27.5.1998 
28.5.1996 
10.6.1996 
11.S.1QU6 
12.S.1QU6 

Number 01 
matlerl rallied 

NIL 

7 
1 

NIL 
2 

24 

34 

Number 01 
mernbenl who 

spoke 

NIL 

9 
3 

NIL 
4 

25 --
41 

Tme Taken 

H. M. 

NIL 

0 17 
o 5 
NIL 

0 18 
1 00 

1 38 



13(1) STATEMENT SHOWING TIME TAKEN ON VARIOUS KINDS 
OF BUSINESS TRANSACTED DURING PART I OF FIRST 

SESSION OF ELEVENTH LOK SABHA 

Business 

·MATTERS OF URGENT PUBLIC IM-
PORTANCE RAISED AFTER THE 
QUESTION HOUR 

MATTERS UNDER RULE 377 

MOTION UNDER RULE 191 

OATH OR AFFIRMATIONS 

OTHER MATTERS such as Papers laid 
on the Table. ObItuary References. 
Points of Order. 

TOTAL: 

Time taken 

H M 
16 . 

0 08 \.-

10 43 

6 30 -
2 23 I 

21 00 

"There wu no Question Hour during the Seslion. 

18 

Percenlege to the 
total lime taken 

6.0 

1.0 

51.0 

31.0 

11.0 

100.0 

: 



13(11) STATEMENT SHOWING TIME TAKEN ON VARIOUS KINDS 
OF BUSINESS TRANSACTED DURING PART lfOF FIRST 

SESSION OF ELEVENTH LOK SABHA 

Business Time taken 

H M 
"MATTERS OF URGENT PUBLIC IM- 0 22 ./ 
PORTANCE RAISED AFTER THE 
aUESTION HOUR 

MATTERS UNDER RULE 377 0 16 V 

MOTION UNDER RULE 191 12 28V 
OATH OR AFFIRMATIONS 0 09 L 
OTHER MATTERS IUch as Papers laid 2 18 
on the Table. Obituary Relerences, t.--
Points 01 Order etc. 

TOTAL: 15 33 

*There was no Qu.1ion Hour during the SeuIon. 

19 

Percentage 10 \he 
total time taken 

2.0 

2.0 
80.0 

1.0 
15.0 

100.0 


